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~ Dited:-13.05.2010. -

Hon’ble Dr. AK. Mishra, Ménibéfi-(m

None for the. apphcant even on revised call.
Shri B.B. Tripathi holdmg bnef for Shn Ajmal Khan,

counsel for respondents

Last time :_the ‘counsel for .reéhondents 'suéﬂiined that the
 relief prayed in this ‘OA had already been granted by the i
respondents -and .accordingly the OA had become infructuous, I-

~ find that no one% representmg ‘on. behalf of ‘the apphcant on

7.05.2010 :and 0%6 03.200010. It shows that. apphcant ‘has lost

interest in prosecuting the case. In the. cucumstances apphcatlon is

dismissed in-default.
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